GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
LOK SABHA
STARRED QUESTION NO. : 66
(To be answered on the 20t J uly 2017)

PRIVATIZATION OF AIR INDIA

*66. SHRI ANTQO ANTONY
SARIMATI ANJU BALA

Will the Minister of CIVIL AVIATION
- o1 Rroror 3k be pleased to state:-

(a) whether the Goverrment has recently taken any decision to privatize Air India
and if so, the details thereof; .
(b) whether certain private airline companies have approached the Government to
take over Air India and if 50, the details thereof and the response of the
Government thereto;

(c) whether the Government has received any complaint/representation regarding
the privatization/sell off of Air India, if so, the details thereof and the response of
the Government thereto:

(d) whether the Government has formed a panel of Ministers under Finance
Minister to decide the size of the stake to be sold and the manner in which Air
India's assets and debts would be handled, if so, the details thereof and the progress
made in this regard il date: and

(e) the steps being taken by the Government to expand air connectivity among tier-
2 and tier-3 cities in the country and the details of net loss of Ajrp Indiz a2: an
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ANSWER

Minister of CIVIL AVIATION
Wo1s [ amoer ol (Shri Ashok Gajapathi Raju Pusapati)

(a) to (e): A statement is laid on the Table of the House.
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